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FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FDR THE ATTENTIDN OF THE CREDITORS OF M/S. BUILDHATE PHOJECTS PVTLTD|

RELEVANT PARTICULARS _

1

Name -:Jf oarpﬂrate debtor

M/s. Buildmate Proi&ntt PvtLtd

12

Date-of incorporation of corporate debtor

18/07/1991

B E

Authority under which corporate debtor
is incorporated / registered

RoC-Hyderabad

Corporate Identity No. / Limited Liability
|dentification No. of corporate debtor

U45200TG1991PTC012959

Address of the registered office and
principal office (if any) of corporate debtor

: Survey No. 60, 61 & 62,
GundlapochampallyVillage, Medchal Mandal,

Hyderabad, Ranga Reddy Dist, Telangana-500014

Insolvency commencement date in
respect of corporate debtor

15th July, 2021 but order copy uploaded on
23rd July, 2021

Estimated date of closure of msuivﬂncy
resolution process

11th January, 2022

Name and registration number of the
insolvency professional acting as interim
resolution professional

A Gopala Krishna

‘Reg.No. IBBI/IPA-001/IP-P02252/2021-22/

Address and e-mail of the interim
resolution professional, as registered
with the Board

13555
FNo. 514, Classic Arcade, Czech Colony, Sanath
Nagar, HDFC Bank Building, Hyderabad, Telangana-

500018. E-Mail ID: a_gopalakrishna@yahoo.com

oMo . ERSDES

10

Address and e-mail to be used for

FNo. 514, Classic Arcade, Czech Colony, Sanath

correspondence  with the interim |Nagar, HDFC Bank Building, Hyderabad, Telangana-
resolution professional 500018. E-Mail 1D: buildmateip@gmail.com
and a_gopalakrishna@yahoo.com

1

Last date for submission of claims

06th August 2021

12

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascer-
tained by the interim resolution professional

Will identify on verification of books of
accounts

13

Names of Insolvency Professionals identified
to act as Authorised Representative of credi-
tors in a class (Three names for each class)

Not available at present

14

(a) Relevant Forms and
(b) Details of authorized representatives

are available at;

Web link: www.ibbi.gov.in/downloadform.html
Physical Address: Not applicable

Notice is hereby given that the Naimnal Company Law Tribunal has ordered 1he

commencement of a corporate insolvency resolution process of the M/s. BUILDMATE

PROJECTS PRIVATE LIMITED on 15th July, 2021 but order uploaded on 23rd July, 2021.

The creditors of M/s. BUILDMATE PROJECTS PRIVATE LIMITED, are hqrehy called upon

to submit their claims with proof on or before 06th August, 288 erim reso!uhm

professional at the address mentioned against entry NQgies 1‘!’ T ‘._ rﬁy‘ i
0

The financial creditors shall submit their claims withges
H " : ans

other creditors may submit the claims with proof in

A financial creditor belonging to a class, as listed ag
choice of guthorised representative from among

||3‘ted

againste ry No.13 to act as authorised represen ' | *1 \rfw-l[.:h -ﬁmw-:- nF CA.
Submission pf fals€or misleading proofs of claim YR \ g o =

..H.._-:. s of Interim Resolut/ikiatiesional: Adtal shna

dat, . . o Vppeiow 22113555
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lo. IBBI
26th July, 2021, -

Hyderabad
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